Motion of Thanks on the President's Address- Contd.

SHRI G. M. HARISH BALAYOGI (AMALAPURAM): Hon. Chairperson, Sir, | rise on behalf of Telugu
Desam Party to extend our support to the gracious Address of the hon. President of India. The Address
presents a confident national roadmap rooted in reform, inclusion and long-term competitiveness. The
vision of Viksit Bharat 2047 reflects a shift from managing short-term outcomes to shaping enduring

economic strength, institutional capacity and global relevance.

14.01% hrs

At this stage, Dr. Amar Singh, Shri Imran Masood, Shrimati Satabdi Roy Banerjee and some other hon.
Members came and stood on the floor near

the Table.

HON. CHAIRPERSON : Kindly go back to your seats.

? (Interruptions)

SHRI G. M. HARISH BALAYOGI: At the centre of this transformation lies technology and digital
leadership. The President's Address rightly highlights the creation of over 25 lakh jobs in electronics
manufacturing and the engagement of more than one crore young Indians across IT services and Global

Capability Centres. ? (Interruptions)

HON. CHAIRPERSON: Hon. Members, please go back to your seats.

SHRI G. M. HARISH BALAYOGI: Extending tax incentives for data centres and cloud service providers
until 2047 sends a strong signal of policy certainty and positions India as a trusted global hub for data,

computing and artificial intelligence, while generating high-quality employment. ? (/nterruptions)

Decentralised technology-led growth is now visible on the ground. My State of Andhra Pradesh
offers a strong example, with nearly 25 per cent of national investment proposals in 2025-26 flowing into
the State, including the proposed 15 billion dollar Google Al hub, the Rs. 798,000 crore Digital Connexion
hyperscale campus and the 500 MW FrontierOne data centre. This momentum, driven by focused policy
leadership under the hon. IT Minister, Shri Nara Lokesh garu, demonstrates what coordinated Centre-

State governance and infrastructure readiness can achieve. ? (Interruptions)

Technology governance must advance in parallel with this growth, with emphasis on regulation and
enforcement regarding data privacy, intellectual property and cybercrime to counter modern day misuses

of technology such as deepfakes, manipulations and digital addiction especially amongst our youth. ?



(Interruptions) The use of Al in mental healthcare must be strictly regulated, with digital platforms
operating under clear standards of privacy protection, ethical design and clinical accountability. ?

(Interruptions)

If technology is the engine of growth, education and skilling are the fuel that powers it. An
allocation of Rs. 3,200 crore for Atal Tinkering Labs strengthens innovation, but inclusion must remain
central, especially when only 35 per cent of schools in our country currently accommodate children with
special needs. ? (/Interruptions) The decision to establish one girls' hostel in every district will expand
higher education access, but empowerment must translate into entrepreneurship and economic

participation. ? (/nterruptions)

As a panelist at the Viksit Bharat Young Leaders Dialogue, | withessed strong entrepreneurial

aspiration. ? (Interruptions)

Sir, due to the paucity of time, | would like to conclude. ? (/Interruptions) As | conclude, the
President?s Address is a call to national responsibility at a defining moment in India?s journey. ?
(Interruptions) The vision of Viksit Bharat is not confined to one Government or one electoral cycle. ?
(Interruptions) It is a continuous national mission demanding discipline, continuity and collective resolve.

? (Interruptions)

The Telugu Desam Party, as a part of the NDA Government, stand firmly committed to this
mission. ? (/nterruptions) We believe cooperative federalism, policy stability and strong institutions will

form the foundation of Viksit Bharat. ? (/nterruptions)

Thank you. ? (/Interruptions)
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HON. CHAIRPERSON: You please listen to me.

? (Interruptions)

. FIRpT=T g : 7 SRRT SN &Y et &1 2 (arem)

HON. CHAIRPERSON: Nishikant Dubey ji, the hon. Speaker has given a ruling yesterday.
? (Interruptions)

HON. CHAIRPERSON: No, | cannot allow this.

? (Interruptions)
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HON. CHAIRPERSON: Dubey ji, please listen to me.

? (Interruptions)

HON. CHAIRPERSON: The hon. Speaker has given a ruling yesterday that other than the Motion of

Thanks on the President?s Address, there will be no discussion. So, | cannot allow you.

? (Interruptions)
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HON. CHAIRPERSON: No, | cannot allow you.

? (Interruptions)

. AR g : 78 TRoRT Reles B PeH! & 12 (a9r)

HON. CHAIRPERSON: | cannot allow you to speak on any matter other than the Motion of Thanks on the

President?s Address.
? (Interruptions)
. IR g : U a8 P! & R TewT i st el = qTex 9T T | 2 (sam)

HON. CHAIRPERSON: Other than the Motion of Thanks on the President?s Address, there cannot be

any discussion.

? (Interruptions)



HON. CHAIRPERSON: Please come back on the topic.

? (Interruptions)
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HON. CHAIRPERSON: No, you cannot do this.

? (Interruptions)

HON. CHAIRPERSON: Please come back on the topic of ?Motion of Thanks on the President?s

Address?.

? (Interruptions)
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The Lok Sabha then adjourned till Seventeen of the Clock.

17.00 hrs

The Lok Sabha re-assembled at Seventeen of the Clock.
(Shrimati Sandhya Ray in the Chair)
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At this stage, Prof. Varsha Eknath Gaikwad, Shri Shafi Parambil, Sushri S. Jothimani, Shri Dharmendra
Yadav and some other hon. Members came and stood on the floor near the Table.

2 (I

17.01 hrs

ot . . et (ATl : AR TR JEIedT, § AT GRS BRaT § [ STU 3 ISUTT b TFRTHIN0T IR
GRIATE TR &b A N et BT HidT {37 | 2 (Sae)

AR UM : TR ASRRIU, 1T I 01-310HT Hie UR faRToT |

? (aET)

ot r. . e : F et saET AW F AT TeR 9EeT T 95d Ae-aHsieR U6 Sferd @k B ad
HTYfcreq R T HIepT [T | <ifehT W o fawy & fob iy uref op =¥aT 5ft 1get M7l & SR WR aford eafeh it
U IRATS ST, ST AHTIRT bl T UR 43 2, b FHUR BITST BISR Unch T |2 (STTETH)

AT THTIRY : 97 bl PRIETE! ToaR, f&7d 05 PRERT, 2026 DI ITT: 11 39 e & fo1q T BT AT & |

17.02 hrs

The Lok Sabha then adjourned till Eleven of the Clock

on Thursday, February 5, 2026/Magha 16, 1947 (Saka).

* Not recorded as ordered by the Chair.
* Not recorded as ordered by the Chair.

* Not recorded as ordered by the Chair.



